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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART~-II

(Ceneral information relating to Legislative & other matters)
Monday, January 29, 1996/Magh 9, 1917 (Saka)"
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DETENTION AND RELEASE OF MEMBERS

The following wireless message dated 24.2.1996° .
addressed to the Hon'ble Speaker, Delhi Legislative Assembly

£rom the Additional Deputy Commission-r of Pollce, New Delhi
District, New Delhi was received on 25. 1. =

"I have the honour to inform you that S/shri

Ram Bhaj, 0.P. Babbar and Karan' Singh Tanwar,
Hon'ble Members of Legislative Assembly, Delhi
alongwith their other supporters were detained
under section 65 of Delhi Police aAct, 1978 for
disobeying the lawful direction of Police from
Round about Pt. Pant Marg/Talkatora Road, infront
‘of Northern Chuch, New Delnhi at 1220 hours today
+i.e, 24.1,96, :

They were released at 1245 hours from the
same place and the same day. i.e. 24.1.1996.

P.W. GUPTA
SECRETARY




